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and Ward from Malabar or some 
other area?

Sonepur-Hazipur Railway Bridge

•1441. Pandit D. N. Tiwary: WiU
the Minister of Railways be pleased 
to state:

(a) whether the estimated life of 
the Sonepur-Hazipur bridge on the 
North Eastern Railway was completed 
three years back;

(b) whether there is any danger 
involved in the continued use of 
the bridge; and

(c) whether there is any proposal 
to construct a new rail-cuTrv-road 
bridge at the site?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes,
Sir; only for the purposes of annual 
Sinking Fund payments as laid down 
in para. 706 of the Indian Govern­
ment Railways General Code, a copy 
of which is available in the Library 
of the House.

(b) No. Sir.
(c) There is a proposal to construct 

a new bridge but it is too early to say 
whether it would be a rail-cum-road 
bridge or not.

Pandit D. N. Tiwary: Was there
any extra levy or charge on railway 
fare, or on the bridge in that area?

Shri Shahnawaz Khan: I do not
think so.

Pandit D. N. Tiwary: Is it a fact 
that a few years ago people and 
animals were charged for crossing the 
bridge?

Mr. Deputy^Speaker: The hon. Mem­
ber’s question is whether any toll fee 
was collected?

The Minister of RaUways and 
Transport (Shrf L. B. Shastri): I am 
not aware of that, but I am prepared 
to look into it.
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T ransport of O il by Ships

•1442. Shri M. L. Dwivedi: (a) WiU
the Minister of Transport be pleased 
to state the reasons why irrespective 
of reservations of coastal trade to 
Indian shipping, agreements have 
been reached between the Govern­
ment of India and a few foreign oil 
companies permitting them to carry 
oil on the coast?

(b) Has any additional right been 
also given to the foreign oil com­
panies apart from carrying oil on 
roast, to charter any number of ships 
and if so, what is the number of ships?

(c) What are the reasons for such 
chartering?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) This
was considered necessary because 
there was no early prospect at that 
time of any tankers being acquired 
for the Indian Registry. The Agree­
ment with the oil companies, how­
ever. provides for the use of tankers 
owned by the Government of India or 
by* a Shipping Corporation in which 
Government hold the majority of 
voting shares.

(b) Tfte companies are free to 
charter as many tankers as may be 
needed for the carriage of oil or pro* 
ducts.

(c) Does not arise.
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Sbri H. N. Mukerjee: Have Govern­
ment taken any concrete steps so far 
to ensure that a goodly proportion of 
the oil when it is ready is transported 
in our own chartered vessels?

Shri Shahnawax Khan: At present
we are not chartering any vessels 
because transport of oil is a very
specialised trade. It is done only in 
tankers. We do not possess any 
tankers.
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T elephone M essage Rate System in 
Hyderabad

*1443. Shri Hjriahnaetaarya Joshi:
Will the Minister of Communications 
be pleased to refer to the reply to 
starred question No. 124 asked on 
the 4th August, 1953 and state:

(a) whether the check-up of the
telephone system has been completed; 
and ’

(b) if so, when Government pro­
pose to introduce ‘^Message Rate"' 
system in the Hyderabad Telephone 
Exchange?

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a) Yes.

(b) Arrangements for introducing 
'Message Rate* system are being 
finalised. The precise date of intro­
duction is dependent on the finalisa- 
tion of these arrangements.

Shri Krishnacharya Joshi: May I
know whether the business? men of 
Hyderabad and Secunderabad cities 
are against the introduction of this 
message rate .system?

Shri Raj Bahadur: The introduction 
of message rate system ensures both 
to the benefit of the subscriber and 
of the telephone system in the ions 
run, and the advantages of it come to 
light to the subscribers themselves 
when they begin using it.

Shri Krishnacharya Joshi: May I
know whether the Government of 
Hyderabad has been consulted in the 
matter? '

Shri Raj Bahadur: They have beeti 
consulted and their one objection, that 
it might inflate their bill in regard 
to their telephone calls has been met 
by a hundered-line P.B.X. board which 
has been installed.

Shri McAiuddin: May I know when 
the new Exchange will be set up there 
and whether this message rate system 
will be introduced after it is set up 
or before?

Shri Raj Bahadur: As a matter of 
fact, after the decision was taken in 
regard to the introduction of the




